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New Delhi, this t4th day of November 2000

HON'BLE SHRI KULDIP SINGH,MEMBER(J

HON

1. Om Prakash Shukla
S/0 Shri Jagropahn
2. Bali Ram Ram
S/o Shri Kishun Ram
3. Ram Rattan Shukia
S/0 Shri Latoori
4. Moti Lal
3/0 Shri Harbhajan Lal
5. Kali Prasad
3/a Shri Prabhu Nath
5. Ghanshyam Prasad
S/0 Shri Vishwanath Pragad
7. Davashankar Yadav
/0 Shri Ram Sahai
8. Amarnath
S/0 Shri B.N. Srivastava
G, Kishan Pal
S/0 Shri Bishambhar Dags
19, Rakesh Malik
S/0 Shri Ram Malik
11.Daleep Singh
S/0 Bhri Kanhaiya lal
12. Jagat Singh
S/’Q D“i 1 Mr han Siﬂgh
(all are working as group'D’ employvees
under the Respondent No.3 at Delhi)
Applicants
{By Advacate:Shri U.Srivastava)

]

"BLE SHRI M.P. eINGH,MEMBERxA)

vigional Railway Manager
S i Railway




N

3. The Chief Persgonnel Officer
Northern Railway
Baroda House
New Delhi .+« Regpondents

(By Advocate: Shri D.S. Jagotra)

ORDER{oral)

L'l

Hon'ble Shri Kuldip Singh,M(J)

This OA has been filed by the applicants

Jointly seeking following relief:-

(a) direct the regpondents  to
fiil up all the 19 posts which were
existing during the ban period through
promotion method amongst the departmental
candidates only as the similar procedure
has been adopted by the other Divisions
for promotion during the ban period and
no  vacanc was given to the RRBs for
direct recrujitments e

2. During the course of hearing, an interim

order was also passed vide order A

ted 21.5.1996

il"

by which the applicants were allowed to sit in

the written test for the post of Horticulture

,__
ce
4

for the same, and results shal

seated cover till the digposal of the 0A
3. The learned counsel for the regpondents

fairly submits that the OA can be disposed of by

vacating the interim order and directing the
respondents to declare the results of the written
test held for selection to the nost of
Horticulture Supervisor and to consider the

accordance with rules,




)

\"[l

no  objection and savs that the int

rim order may

be vacated and persons may be promoted as per the

5. The other oclaim of the the learne

PN
s

Manager, Northern Railway, himself vide his order
dated 3.12.1997, directed various DRMs eto to
take initiative to create Group'C' posts for
promotion of Group 'D’ employees. In support of

this, he has also filed judgement of this

said OA was disposed of with the following

respondent no.2 shaill take
e to create the posts in
promotional categories on
at A-1 or communication
wanagpr dated
shail be

of six months
t.hose CONCernec
the applicants
spondents 1like the
» the standards by
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b) W¥We may make it clear that the

apblican tS shall be consideread for

promotio from one category to another

subject to' rules/regulations on the

t ince change of «category from

. Group’'D’ to GPnun'C' wnulﬂ require
i

¢} The applicants will have the
liberty to agitate the issue a resh  in
case their grievance continue unresolved
in future, e
6. The learned counsgel for regponden
submits that the department would have




Rl

objection to examine the position ag to greation

[7a}

of more vagancies as per the direction given in

So,. accordingly ¥e dispose of the OA and
direct' that the regpondents ghall declare the

results of the examination conducted py the

Department for promotion of the persons inciuding
the applicants to the post of Horticulture
Supervisor and give promotion to those who

xamination in aocordance

¢

in the said

with rules. This shall Dbe done within a period

of two months from the date of receipt of copy of

T

£

this order.

8. The resp@ndents shall also take
initiative to oreate more posts in Group'C’ ar

promotional mategories for promotion of Group'D’

dated 3.12.1997 on the subject, within a period

of six months from the date of receipt of a coRY
of this order.
9, The OA is disposed of with the above

No costs.
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(M.P. Singh) _ (Kubddip Singh?
Member (A) Member (J)




